
HIGH GOURT OF MANIPUR
AT IMPHAL

oPENtNG BAIANCE, lNSTlrUTlON, DISPOSAL AND

THE HIGH COURT AND SUBORDINATE COURTS OF

FEBRUARY,2023

PENDENCY OF MAIN CAqES lN

MANIPUR FOR THE MONTH OF

tj bzlz3

HIGH. COURT OF MANIPUR

opening Balance
lnstitution during the

month
Disposal durlng the month

Closing balance at the end

of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2902 327 3229 173 33 206 1,40 33 173 2935 327 3262

Disposal of cases which are

more than 5 years old

during the month

Pendency of cases which

are more than 5 years old at

the end of the month

Disposal of cases which are

more than 10 years old

during the month

Pendency of cases which

are more than 10 Years old

at the end of the month

Civil Cril Total Civil Cril Total Civil Cril Total ulvll Cril Total

72 0 72 33s 36 37t 0 0 0 4t 30 71.

SUBORDTNATE COURTS OF MANIPUR

Opening Balance
lnstitution during the

month
Disposal during the month

Closing balance at the end

of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

4939 2691 7630 188 97 28s 247 141. 388 4880 2647 7527

Disposal of cases which are

more than 5 years old

during the month

Pendency of cases which

are more than 5 years old at

the end of the month

Disposal of cases which are

more than 10 years old

during the month

Pendency of cases which

are more than 10 years old

at the end of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

26 25 51 982 638 1620 3 27 30 213 t52 365

P, ftfii


